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UPON hearing the counsel, the Court made the following
ORDER

1. Mr. Gaurav Agrawal, learned Amicus Curiae states that he has filed a
note of submissions running into 2000 pages along with the report of the
Committee. Scanned copies of the same are not on record.

2. Learned Amicus Curiae is requested to provide the scanned copies to
the Registry as also to the learned counsel for the Union of India and State
Governments well before the next date of hearing.

3. Scanned copies filed by learned Amicus Curiae shall be circulated by
the Registry for the perusal of this Court.

4. List on 07" November, 2023, at 2.30 p.m.

(POOJA SHARMA) (NAND KISHOR)
COURT MASTER (SH) COURT MASTER (NSH)
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